IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.03.2025

Rejec
Status

\ Notified
e [T, Courtfamount

Fee to be

| paid

1 |HK DASH |18905/2025(10.03.2025 |ABLAPL/3777/2024 [10 | c |
2 |pP DasH 118908/2025(10.03.2025 |ABLAPL/2172/2025 (10 | c |
3 |SP BARIK |18915/2025(10.03.2025 |ABLAPL/1214/2025 |10 | c |
4 |JP KAR |18916/2025(10.03.2025 |ABLAPL/1494/2025 |10 | c |
5 |s pasm 118932/2025(10.03.2025 |ABLAPL/2182/2025 |10 | c |
6 |AK MOHANTY |18935/2025|10.03.2025 |ABLAPL/2188/2025 (10 | c |
7 |D P DASH |18943/2025(10.03.2025 |ABLAPL/7330/2022 |10 | c |
'8 |B BEHERA 118952/2025(10.03.2025 |ABLAPL/12602/2024 |10 | c |
9 |PK MOHANTY |18955/2025|10.03.2025 |ABLAPL/1921/2025 |10 | c |
10 |K K RATH 118957/2025(10.03.2025 |[WP(C)/18316/2024 |10 | c |
11 |A.P.SAHOO  |18958/2025|10.03.2025 |CONTC/7144/2024 |10 | c
12 |A.P.SAHOO  |18960/2025|10.03.2025 |CONTC/7244/2024 |10 | c
13 |s K SAHOO  [18963/2025(10.03.2025 |MACA/1014/2023 0 | c |
14 |T MISHRA 118969/202510.03.2025  |WP(C)/30151/2020 |7 | CE
15 |P K SWAIN  [18970/2025|10.03.2025 |WP(C)/4978/2025 |7 | CE
16 |S K SAHOO  [18971/2025|10.03.2025 [MACA/928/2023 0 | c |
17 |H.K.DAS 118973/2025(10.03.2025  |[WPC (OAC) /1935/2017 10 | c |
18 |s K SAHOO  [18976/2025(10.03.2025 |MACA/1056/2023 0 | c |
19 |J DEHURY 118982/2025(10.03.2025 |MACA/1057/2023 0 | c |
20 |G.C.JENA 118983/2025(10.03.2025 |[WP(C)/6491/2025 |10 | c |
21 |G.C.JENA 118985/2025(10.03.2025 |WP(C)/6492/2025 |10 | c |
22 |P.K.JENA 118988/2025(10.03.2025 |[WP(C)/6537/2025 |10 | c |
23 |S K SAHOO  |18990/2025(10.03.2025 |MACA/176/2023 110 | c |
‘24 ;AETANAIK ‘18994/2025‘10.03.2025 MACA/560/2023 ‘10 ‘ ‘c ‘
25 |B MAHALI 118996/2025(10.03.2025 |MACA/982/2024 0| c
26 |S SWAIN 119001/2025(10.03.2025 |MACA/982/2024 0| c
27 |S K SRHOO  |19006/2025(10.03.2025 |MACA/1290/2023 110 | c |
28 |L SAHOO 119009/2025(10.03.2025 |CRLMC/3402/2024 |7 | v
29 |P K BARIK  |19010/2025|10.03.2025 |MACA/392/2021 0| c |
30 |R.C.MISHRA |19011/2025|10.03.2025 |CONTC/6499/2024 |10 | c
31 |B MAHALI 119013/2025(10.03.2025 |MACA/415/2023 0 | c |
32 |R.C.MISHRA [19014/2025|10.03.2025 |CONTC/6500/2024 |10 | c |




33 |K C NAYAK  [19015/2025(10.03.2025 |MACA/415/2023 0 | c
34 |M KHATUA 119016/2025|10.03.2025 |CRLMA/34/2022 |7 | o
35 |H K DAS 119019/2025(10.03.2025 |CRLMC/2566/2024 |10 | c |
36 |J PATI 119020/202510.03.2025 |JCRLA/8/2008 |7 | R
37 |P K MOHANTY |19023/2025|10.03.2025 |CRLA/840/2022 |7 | v
38 | K PANDA  |19024/2025(10.03.2025 |[RVWPET/56/2019 o0 | c |
39 |B R SENAPATI 19026/2025(10.03.2025 |CMAPL/269/2023 o | c
140 |P K MOHANTY |19027/2025|10.03.2025 |ABLAPL/2031/2025 |7 | u |
141 |P K MOHANTY |19028/2025|10.03.2025 |BLAPL/1552/2025 |7 | u |
42 |G C JENA 119029/2025(10.03.2025 |CMAPL/269/2023 0 | c |
43 |S K LENKA  |19031/2025|10.03.2025 |WP(C)/1186/2015 |7 | u |
44 |s Das 119032/202510.03.2025 |FAO/218/2016 |7 | .
45 |[B MAHALI 119033/202510.03.2025 |FAO/519/2023 0 | c |
46 |D SAMAL 119034/202510.03.2025 |CRA/338/1994 |7 | .
47 |D SAMAL 119035/202510.03.2025 |CRLA/21/2006 |7 | .
48 |A R SAMAL  |19037/2025|10.03.2025 |ABLAPL/1968/2025 |7 | .
149 |s Das 119039/2025(10.03.2025 |ABLAPL/2212/2025 |7 | o
‘50 B K SWAIN ‘19051/2025‘10.03.2025 WP (C) /33048/2024 ‘7 ﬁAggéféis‘U ‘
51 |S Das 119052/202510.03.2025 [WP(C)/2576/2002 |7 | .
52 |S Das 119054/202510.03.2025 |0JC/9686/1996 |7 | .
53 |S K PANI 119055/2025(10.03.2025 |FA0/405/2024 |7 | o
54 |S K PANI 119057/2025(10.03.2025 |FAO/451/2018 |7 | o
55 |N RATH 119058/2025(10.03.2025  |WP(C)/452/2025 |7 | o
56 |S MOHARANA |19059/2025(10.03.2025 |[WP(C)/5980/2025 |7 | o
57 |L D SAHOO  [19060/2025|10.03.2025 |WA/820/2024 |7 | o
58 |L D SAHOO  |19062/2025(10.03.2025 |[WP(C)/21874/2021 |7 | o
59 |L D SAHOO  |19063/2025(10.03.2025 |[WP(C)/23534/2021 |7 | o
60 |P K LENKA  |19065/2025|10.03.2025 |CMP/293/2024 |7 | o
61 |S K SAHOO  |19071/2025|10.03.2025 |[WP(C)/3900/2025 |10 | c |
62 |S K SAHOO  |19072/2025|10.03.2025 |[WP(C)/3900/2025 |10 | c |
‘63 §§E£ES§OUT ‘19085/2025‘10.03.2025 WP (C) /6423/2025 ‘10 ‘ ‘c ‘
64 |B K DAS 119086/202510.03.2025 |[WP(C)/26145/2024 |10 | c |
65 |L D PANDA  |19088/2025|10.03.2025 |WP(C)/30685/2024 |10 | c |
66 |T K NAYAK  |19098/2025|10.03.2025 |WP(C)/6019/2025 |10 | c |
67 |s K 19100/202510.03.2025 [WP(C)/25678/2021 |7 j;g?oé U ‘
DMS copy
68 |S BISWAL 119103/2025(10.03.2025 |WP(C)/22554/2014 |7 | o
69 |D NAYAK 119104/2025(10.03.2025 |RSA/11/2008 |7 | o
70 |D NAYAK 119105/2025(10.03.2025 |FA/86/1985 |7 | o
71 |T K NAYAK  |19106/2025|10.03.2025 |WP(C)/6019/2025 |10 | c |
72 |B BEHERA 119108/2025(10.03.2025 |[WP(C)/5205/2021 |7 | o
73 |BALARAM 119109/2025(10.03.2025 |CRLMC/427/2023 0 | c |




| |sIiNGH

|

| |
74 |B BEHERA 119110/2025(10.03.2025 [WP(C)/5207/2021 |7 | R
75 |A K JATI 119111/2025(10.03.2025 |FA/155/1990 |7 | v
76 |K SAHOO 119113/2025(10.03.2025 [WP(C)/2215/2013 |7 | v
77 |K SRHOO 119114/2025(10.03.2025 |[RVWPET/107/2013 |7 | R
78 |s DASH 119116/2025(10.03.2025 [WP(C)/31002/2020 |7 | v
79 |T BAG 119119/2025(10.03.2025 |[WP(C)/1513/2019 |7 | v
80 |M R SAHOO  [19120/2025|10.03.2025 |RSA/337/2006 7 | u |
81 |J.PRADHAN  [19122/2025|10.03.2025 |CRLA/621/2024 0 | c |
82 |M K PANDA  |19125/2025|10.03.2025 |WP(C)/5068/2013 |7 | v
83 |S.MALLICK  |19126/2025|10.03.2025 |CRLA/368/2024 0 | c |
84 |B K SETHI  |19130/2025|10.03.2025 |WP(C)/6341/2025 |10 | c |
85 |S.K.DAS 119132/202510.03.2025 |CRLA/647/2022 0 | c |
86 |M K RATH 119133/2025(10.03.2025 [WP(C)/6549/2025 |10 | c |
87 |M K RATH 119134/2025(10.03.2025 |[WP(C)/6379/2025 |10 | c |
88 |P C DaAS 119136/2025(10.03.2025 |[WP(C)/4907/2025 |10 | c |
89 |M K RATH 119138/2025(10.03.2025 |[WP(C)/4227/2025 |10 | c |
90 |M K RATH 119139/2025(10.03.2025 |[WP(C)/4201/2025 |10 | c |
91 |D.sAMAL 119141/2025(10.03.2025 |WP(C)/398/2023 0 | c
92 |S.K.SAHOO  [19143/2025|10.03.2025 |MACA/103/2011 0 | c |
93 |oreo F KUMAR 11914572025 110.03.2025 e (c)/1041/2025 |10 c

RABINDRA
94 |KUMAR 19147/2025|10.03.2025  |WP(C)/5452/2025 |10 c
PATNAIK

95 |L D PANDA  |19149/2025|10.03.2025 |WP(C)/1840/2025 |10 | c |
96 |7 J PARIDA [19150/2025[10.03.2025 |WP(C)/3624/2025 |10 | c |
‘97 oy OMAR 19151/2025‘10.03.2025 C) /538/2025 ’10 ‘ ‘c ‘
98 |M K PRADHAN |19154/2025|10.03.2025 |WP(C)/6222/2025 |10 | c |
99 |s Das 119161/2025(10.03.2025 |[WP(C)/6555/2025 |10 | c |
‘100 e e 19165/2025‘10.03.2025 C)/6511/2025 ’10 ‘ ‘c ‘
101 |H K MOHANTA [19171/2025|10.03.2025 |RSA/426/2024 0 | c
102 A s PATRA  [19177/2025|10.03.2025 |CRLMP/1540/2024 |10 | c |
1103 |B BARIK 119180/2025(10.03.2025 |CRLMC/4022/2024 |10 | c
104 M. KAR 119182/2025(10.03.2025 |[WP(C)/5860/2025 |10 | c |
105 [P. K. DAS  |19183/2025|10.03.2025 |[WP(C)/5019/2025 |10 | c |
106 [B. R. SETH |19185/2025|10.03.2025 |[WP(C)/5868/2025 |10 | c |
1107 |[T. SWAIN 119187/2025(10.03.2025 |[WP(C)/2537/2025 |10 | c |
1108 [D K JENA 119188/2025(10.03.2025 |CRLMC/350/2025 0| c |
1109 |[S. NAYAK 119197/2025(10.03.2025 |[WP(C)/7784/2024 |10 | c |
110 |[S.K.BEHERA |19198/2025|10.03.2025 |CRLA/184/2025 0 | c |
111 |T. SWAIN 119199/2025(10.03.2025 |[WA/319/2024 0 | c |
112 |S BISWAL 119200/2025(10.03.2025 |[BLAPL/12015/2022 |10 | c |




113 |T. SWAIN 119201/2025(10.03.2025 |WA/414/2024 0 | c
114 |H.K.DASH 119203/2025(10.03.2025 |ABLAPL/2305/2025 |10 | c |
1115 |[NC SINHA 119209/2025(10.03.2025 |ABLAPL/2276/2025 |10 | c |
116 [N MALLICK  |19212/2025|10.03.2025 |ABLAPL/2283/2025 (10 | c |
117 |H.K.DASH 119213/2025(10.03.2025 |ABLAPL/2298/2025 |10 | c |
1118 |HK DASH 119214/2025(10.03.2025 |ABLAPL/2316/2025 (10 | c |
1119 |D.SAMAL 119217/2025(10.03.2025 |ABLAPL/2295/2025 |10 | c |
120 |AB MALLICK |19218/2025|10.03.2025 |ABLAPL/2313/2025 |10 | c |
121 |D SAMAL 119220/2025(10.03.2025 |ABLAPL/2308/2025 |10 | c |
122 |[P.R.NAYAK  |19221/2025|10.03.2025 |ABLAPL/2293/2025 (10 | c |
123 |H.K.DASH 119228/2025(10.03.2025 |ABLAPL/2287/2025 |10 | c |
KHAGESWAR
‘124 N ‘19234/2025‘10.03.2025 ABLAPL/836/2025 ’10 ‘ ‘c ‘
1125 |G.SAHOO 119241/2025(10.03.2025 |ABLAPL/2241/2025 |10 | c |
126 |H.K.DASH 119242/2025(10.03.2025 |ABLAPL/2240/2025 |10 | c |
127 [M.K.SWAIN  |19247/2025|10.03.2025 |ABLAPL/2246/2025 |10 | c |
128 |B.BEHERA 119252/2025(10.03.2025 |ABLAPL/2251/2025 |10 | c |
129 |SARAT DASH |19258/2025|10.03.2025 |ABLAPL/2213/2025 |10 | c |
BINDU SAGAR
130 oo oy 19259/2025|10.03.2025 |ABLAPL/11140/2024 |10 c
131 BrCAN SHART19960/2025(10.03.2025  |aBLAPL/2178/2025 |10 c
132 [PRRO0 KOMAR 119262/2025(10.03.2025  |aBLAPL/2158/2025 |10 c
SIBA PRASAD
133 |20 0o 19264/2025(10.03.2025 |ABLAPL/2200/2025 |10 c
134 [H. K. PATRA [19266/2025|10.03.2025 |ABLAPL/2143/2025 [10 | c |
135 ;ﬁ?ATENDU 19282/2025|10.03.2025  |TRP(C) /56/2025 10 c
136 [B BEHERA 119283/2025(10.03.2025 |WP(C)/6620/2025 |10 | c |
SUBHANKAR
137 (2 0 19285/2025(10.03.2025 |ABLAPL/2245/2025 |10 c
BINDU SAGAR
138 oo o 19300/202510.03.2025 |ABLAPL/2300/2025 |10 c
BINDU SAGAR
139 | tn 19303/2025|10.03.2025 |ABLAPL/2306/2025 |10 c
140 |A JENA 119304/2025(10.03.2025 |ABLAPL/14982/2024 |10 | c |
141 |A K MISHRA |19305/2025|10.03.2025 |CRLMC/4796/2024 |10 | c
142 |R S SAMAL  |19308/2025|10.03.2025 |WP(C)/4892/2024 |10 | c |
143 R K BARIK  |19310/2025|10.03.2025 |CRLMC/198/2025 0| c |
‘144 CLP A RANJEN 19314/2025‘10.03.2025 CRLMC/744/2025 ’10 ‘ ‘c ‘
1145 |RN DAS 119320/2025(10.03.2025 |[BLAPL/10268/2024 |10 | c
146 B C PANDA  |19328/2025|10.03.2025 |CRLMC/919/2025 0| c
147 [D K SAHOO  |19332/2025|10.03.2025 |WP(C)/122/2025 0 | c |
1148 |T BAG 119333/2025(10.03.2025 |[WP(C)/19487/2024 |10 | c |




149 |s K BISWAL |19334/2025|10.03.2025 |[WP(C)/4974/2025 |10 | c |
1150 [U P BAG 119338/2025(10.03.2025 |[WP(C)/6270/2025 |10 | c |
151 [K K NATH 119339/2025(10.03.2025 |WA/1659/2023 0| c |
152 [P K PANDA  |19341/2025|10.03.2025 |MACA/1042/2017 0 | c |
1153 [N K ROUT 119342/2025(10.03.2025 |MACA/1042/2017 0| c |
1154 [P CH DAS 119346/2025(10.03.2025 |[BLAPL/6877/2015  [10 | c |
155 |S B UDGATA |19348/2025|10.03.2025 |CMP/350/2025 0 | c |
1156 |SBUDGATA 119349/2025(10.03.2025 |CMP/352/2025 0 | c |
1157 |SBUDGATA 119350/2025(10.03.2025 |[CMP/347/2025 0 | c |
1158 |SBUDGATA 119351/2025(10.03.2025 |CMP/330/2025 0 | c |
‘159 ! ‘19352/2025‘10.03.2025 CMP/348/2025 ’10 ‘ ‘c ‘
1160 [KHITISH 119357/2025(10.03.2025 |[WP(C)/32298/2024 |10 | c |
161 |A.MOHANTY  |19361/2025|10.03.2025 |WP(C)/2329/2025 |10 | c |
1162 |M.SRHOO 119362/2025(10.03.2025 |[WP(C)/2329/2025 |10 | c |
163 |P BEHERA 119363/2025(10.03.2025 |[WP(C)/6013/2025 |10 | c |
164 |L.DAS 119367/2025(10.03.2025 |[WP(C)/4353/2025 |10 | c |
165 [SRR09 KUMAR 119368/2025(10.03.2025  |cRLA/1124/2024 10 c

1166 |B.MISHRA 119372/2025(10.03.2025 |[WP(C)/6133/2025 |10 | c |
167 |S K ROUTRAY |19373/2025|10.03.2025 |CRLMP/61/2025 0 | c |
16 [N KOMER 11937472025 110.03.2025  [crLMP/61/2025 10 c

1169 |P.PARIDA 119375/2025(10.03.2025 |CRLA/1318/2024 0| c |
170 P2 SRYANANDE 19376/202510.03.2025  |crIME/301/2025 10 c

171 [ PR 119377/2025 10.03.2025  |cRLMP/110/2025 10 c

172 |[J.PRADHAN  [19378/2025(10.03.2025 |CRLREV/744/2024  [10 | c |
173 [N MALLICK  |19379/2025|10.03.2025 |CRLMP/95/2025 0 | c |
174 [P K DAS 119381/2025(10.03.2025 |[RPFAM/310/2024 0 | c |
1175 |T.BAG 119382/202510.03.2025  |[CMP/297/2025 0 | c |
176 |[P K MISHRA |19383/2025|10.03.2025 [MATA/150/2023 10 | c |
1177 [k K NATH 119385/2025(10.03.2025 |FA0/167/2020 0| c |
178 |K K NATH 119388/2025(10.03.2025 |FAO/661/2020 0| c |
179 [B. BEHERA  |19394/2025|10.03.2025 |[WP(C)/6647/2025 |10 | c |
180 [0 o 19395/2025 /10.03.2025 |CRLMC/404/2025 10 c

181 D3P0 SR 119398/2025(10.03.2025  [CRLMC/621/2025 10 c

192 |0 BEROPK 11939972025 (10.03.2025  |CRLMC/621/2025 10 c

183 |A SUNDARAY [19400/2025|10.03.2025 |ABLAPL/2286/2025 (10 | c |
184 |R SETHI 119404/2025(10.03.2025 |ABLAPL/2303/2025 |10 | c |
1185 |PK MOHANTY |19405/2025|10.03.2025 |ABLAPL/2302/2025 (10 | c |
186 |P BEHERA 119406/2025(10.03.2025 |ABLAPL/2294/2025 |10 | c |




187 |[P K MOHANTY |19407/2025|10.03.2025 |WP(C)/20185/2024 |10 | c
1188 | BISWAL 119408/2025(10.03.2025 |ABLAPL/1056/2025 |10 | c |
1189 [MR SAHOO 119409/2025(10.03.2025 |ABLAPL/126/2025 |10 | c |
1190 |A. DAS 119410/2025(10.03.2025 |CRLMP/137/2025 0| c |
191 [P. K. JENA |19413/2025|10.03.2025 |WP(C)/4647/2025 |10 | c |
| | | Total 11796

NIC




